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Petition(s) for Special Leave to Appeal (Civil) No(s).27593/2008

ARUN KUMAR & ANR. Petitioner(s)
VERSUS

NARAI N SI NGH & ANR. Respondent ( s)

(Wth prayer for interimrelief and office report )

W TH SLP(C) NO 30350 of 2008
(Wth prayer for interimrelief and office report)

Dat e: 15/04/2010 This Petition was called on for hearing today.

For Petitioner(s) M. S.S. Nehra, Adv.

For Respondent (s) M. A ay Pal, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Service of notice is conplete in SLP(C) No. 27593/2008.

The application for substitution in respect of deceased
respondent No.2 in SLP(C) No. 30350/2008 is to be listed before
the Hon' bl e Judge i n Chanber.

Service of notice in respect of Respondent No.1 therein is
compl et e.

(Ashok Menon)
Regi strar
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